Annexure-9

Name of the Corporate Debtor

|PIONEER GAS POWER LIMITED

IDate of Commecement of CIRP

12.01.2024

List of Creditors as on 06.06.2024

List of other creditors (Other than financial creditors and operational creditors)

Amount in Rs.
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. off
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Gandluri Ramanjaneyulu, Designated Partner & Authorized Signatory
for Bright Star Resolution Professionals LLP,

Resolution Professional of M/s. Pioneer Gas Power Limited.
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